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RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (C) No.18490/2015
(Arising out of inpugned final judgnent and order dated 26/03/2015
in WP No. 8546/2014 passed by the Hi gh Court of MP. at I|Indore)
T.R TREHAN CONSTRUCTI ON PVT. LTD. Petitioner(s)
VERSUS
MADHYA PRADESH AUDYOG K KENDRA VI KAS
Nl GAM (I NDORE) LI M TED AND ORS. Respondent ( s)
(office report on default)
Date : 30/01/2017 This petition was called on for hearing today.
CORAM : HON&#39; BLE DR. JUSTI CE D. Y. CHANDRACHUD
[N CHAMBERS]
For Petitioner(s) M. Manish Yadav, Adv.
M. Kush Chaturvedi, Adv.

For Respondent(s) M. Varun Amar M shra, Adv.
M. Shantanu Krishna, Adv.

UPON hearing the counsel the Court nmde the follow ng
ORDER
On t he oral request made by t he | ear ned counsel for
t he petitioner who has filed application for directions,
the application is disnmssed as not pressed.
(RASHM DHYANI ) (SUMAN JAIN)
SR P. A COURT MASTER



